FORM A
PUBLIC ANNOUNCEMENT

| Under Regulation 6 of Lhe Insolvency and Bankruptey Board of india
[Insolvency Resokstion Process for Corporate Persons) Regulations, 2016

FOR THE ATTENTION OF THE CREDITORS OF

STROLAR MOUNTING SYSTEMS PRIVATE LIMITED
RELEVANT PARTICULARS

e

2. | Dl of imcoeparation of Corporate Debloe | 0052015
4 | Aytharity nder which Corporate Debtor | Regstrer of Companies. Dol
& incomporated | wmgff Lingher fhe Comparses &2 X013
4. | Comparate ldestity Mo, / Limiee Liablity | UP4 1800201 SPTC280401
Edentification Na. of Cerporate Deblor
£ | Address of e regsiared office and ﬁﬂ!ﬂﬂﬂdﬂﬁu H. No, 1758 178, 3 Floor,
procpal.ofice fif any) of Corporate Debror] Pockat D-15. Sector-5. Rohen, Mear AyodSys Chowd,
Disihi Morth Wiesl -170085, India

Corporate Offico: D6-A, Ecotech-il, Udhyog
Kencra-(1. Greater Noida, U F-201306,

& nrmlw commencamant dabe in 0Tth September, 2022 (Date of mosigt of
Camorate Deblor Order Ofith Seplamber. 2022
f Esuwmmdmﬂnﬁdm 6th March, 2023 ( 180% day Irom the dale of
rasoisinn prOCRES commencement of insobwancy resolution process)

£ | Name and Regatraton numer of Ihe Mr. Rahul Khanna
sisoheency professonal actng as [nsenm | Reg- No.. BEUPA-DO2TP-NO10352021- 207211 3581

Rusolution Profassons

& | Adoress & armail of she mievim resobsdion | 1930-8, Orentaf Apartments. Plot No. 50, Seciar-dt D

prolessional, & registered with #a board | Chowk. Rohini-110085. E-mail; e T398Emadi com

A T S

16| Adcess and e-mak to be used for Cofrespondence Address: Immacuiale Resclilion
cotespondence with e interim Professorste Pyivata Limfled, Unil No. 111-112. Frsl
Rasolulion Professional Fiaor, Tower-A, Spazedge Commercal Compen,
Secioe-47, Sohan Road. Gurgaon - 122015
Email: cirp sirslar@gmal com
I|| ustdminrmhruﬂm of claime 215t September, 2022

2] Classes of crediioes, f any, under clausa (t) | Nol Agpiicable
ol sub-secton (4 of sechon 21, ascerinsd
qmmmm

13| Nirnes of insolvancy mmﬁw Hu.[.ﬂpm
hm;ﬂmﬂﬂ reprasertative o craditors
# aickass (Thees namas for aach ciass)
i) Ralvan| forms avadabie & (&}veb Link: hitps-/ibbi. gov in‘home/downinais
% Delﬁh_uf suthorized representatves | (D) Not Applicable
are availabie ot
Notiod & haredly ghven that Ihe Natonal Compuey Law Triounal has ardered Be commumcement of a
corporate insolvency resolufion process of the Strolar Mounting Systems Private Limited on
07th September, 2022
The creditors of Strolar Mounting Systems Private Limited, are hareby called upen ta Submil Sher
chaemy with proaf an or bedsts 21t Seplembee, 2022 10 the nlerm resalion professional ol fe address
mendipnad agains antry Ne. 10
T finairsciad craditors shiall submil Syt claimes with proof by electonss means only. All oiher craditors may
subeni the chaims weth proofin person, by post or by elecinonic means
Submission of false or misleading proofs of claim shall attract penalties. Rahul Khanns
Interim Resoksbon Professionat for Strofar Moynting Systems Prvate Limited
Dﬂn 08,08 2022 Reg. No.: [BBVIPAD024P.NO1 095202 1. 202211 3581
lace: Dethi AFA valid up to 21.04.2023
j" I TR T paes
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